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(C) if not, the action taken by Gov-
ern-ment against the person' concern-
ed? 

THE M1NISTER OF STATE IN' 
THE MINISTRY OF HOME AF-
FAIRS (SHRI VlDYA CHARAN 
SHUKLA): (a) No, Sir. 

(b) and (e). Do not arise. 

lUaha, 'ashtra-Mysore Border Dispute 

1205. SHRI YASHPAL SINGH: 
SHRI ARJUN SINGH 

fiHADORIA: 

Will th·~ Minister of HOME AF-
:FAIRS be pleased to state: 

(a) the' pre gress so far made to-
ward,s the settlement of Maharashtra-
Mysore dispute; and 

(b) when the dispute is Jilt.'~ly to be 
s':!ttled'! 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN 
SHUKLA): (a) and (b). Efforts are 
being made to settle this di.<;pute as 
early as possible. The matte is under 
active consideration of Government 
but the time when the dispute is 
likely to be 92ttled cannot be Indi-
cated. 

Law and Order Situation in Delhi 

1206. SHRI YASHPAL SINGH: 
SHRI BIBHUTI MISHRA: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether law and order situa-
tion in Delhi has worsened since the 
tennination of the last Session of Par-
liament; 

(b) if so, wbethe- any study has 
been made to find out the causes; and 

(c) what measures are being taken 
to remedy the situation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME 13-
FAIRS (SHRI VlDYA' CHARAN 
SHUKLA): (a) NO, Sir. 

(b) and (c). As against 4578 Closes 
during the period 15th February, 1968 
to 3()th April, 1968, 4432 cases were 
reported during the period 1st May, 
1968 to 15th July, 1968, While no spe-
cial study has been made of ·the law, 
and order situation as such durine 
tiJ,~ in ter-sessional J ecess the ' crime 
situation in Delhi, is 'however; re-
viewed frGm time to time and neces-
sary prc\'entive and other mea.sures 
are taken by the Ariminist ation in 
accordance with law. 

Dis.rlbutlon of Pamphlet amonpt 
Miso Rebelll 

1207, SHRr K. LAKKAPPA: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that the Mizo 
National Front has published and cir-
culated a pamphlet among the Mizo 
tribals; 

(b) if so, what are the contents of 
this pamphlet; and 

(c) the s~eps that have been taken 
to counter such propaganda and stop 
Chinese inte"ference in the Mizo 
Affairs? 

THE DEPU fY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI K. S. RAMASWAMY): 
(a) No pomphlet published and cir-
culated by the Mizo National Front 
8'mong the Mizos has come to the no-
tice of Government. 

(b) Does not arise. 

(c) Government have taken mea-
sures to counter hostile propaganda 
and Secu"ity Forces are continuing 
their operations and maintain cons-
tant vigilance. 
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